196 Written Anstoers
Import of rapeseeds and sunflower
seeds jn place of edible oils

1259, SHRI INDRADEEP SINHA:
Will the Minister of CIVIL SUPPLIES
be rleased to state:

{+» whether the vanaspati manu-
fa wurers have forwarded g scheme to
Government for the import of rape-
seeds and sunflower seeds for itg ap-
proval; and

(b if so, what are the details of
tha scheme and what is Government’s
decision thereon?

THE MINISTER OF CIVIL SUP-
wIES (SHRI VIDYA CHARAN
SHUKLA): (a) and (b) Suggestions
have been received recently, from
c=rtain sections of Oil Industry in
t:.> country, for the Government to
iraport oilseeds (including rapeseeds)
so az to utilize the indigenous crush-
ing capacity for this purpose. The
economics of importing oilseeds vis-a-
viz edible oils are being looked into
and the Government will take an ap-
propriate decision.

Reduction in excise duty for the middle
and tiny sector

1330. SHRI R. RAMAKRISHNAN:
Will the Minister of FINANCE be
pleased 1o state:

(2) whether Government is contem-
plating any reduction in excise duty
for the middle and tiny sectors of the
match industry as they are unatle to
withstanq the competition from the
mechanised sector predominated by
multinationals like WIMCO etc.; and

(b) if not, what are the reasons
therefor?

THE DEPUTY MINIS- .
LIMTTSTRY OF FINAw.., [

NBHAI BAROT): . !
« -y .ne non-mechanised middje sector
and the tiny sector already enjoy pre-
1l rates of excise duty vis-a-vis
ver operated mechanised sector
of the match industry. The excise
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duty - apolicable to the match
indust., oxamined by the Gov-
ernment before the Budget; at pre-
sent there 15 no proposal under con-
sideration to further reduce the excise
duty in respect of the middle and
tiny sectors.
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T[Smuggling at Delhi Airport

1361. SHRI LADL1 MOHAN NI-
GAM: Will the Minister of FIN-
ANCE be pleased to state:

(a) whether Governmenl’s atten-
tion has been drawp to smuzgling
worth croreg of rupeeg being done at
the Delhi Internationa; Airport;

{b) if so, what is the value of
s 7 7 ilver out of that;
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